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Mr. G. Sinha, Ld. Counsel for the applicant is present
and submits that he has no information about this
case. None appears on behalf of the Alleged
Contemnors/Respondents. This C.P has not been
admitted. Ld. Counsel for the applicant does not
want to pursue this matter. Accordingly, the C.P is
dismissed as not pressed.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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